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Compensation for damage in Jamia Millia Islamia University

T#275. SHRI JAVED ALI KHAN: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether it is a fact that the Jamia Millia Islamia University has sent an
assessment of T 2.66 crore to Government to compensate for the damage done by
the Delhi Police in its library on 1st December;

(b)  whether Government has agreed inprinciple to pay the said amount to Jamia;

(¢) if not, whether Government has made any alternate arrangement to

compensate for the damage done; and
(d) if so, the details thereof?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI RAMESH
POKHRIYAL NISHANK"): (a) to (d) A Statement is laid on the Table of the House.

Statement

(a) to (d) Jamia Millia Islamia (JMI) has informed of damage to the properties
during violence in the campus on 15th December, 2019. However, the central library
of the University has been opened to the students on 11th March after renovation.
All the Central Universities are fully funded by the Central Government through UGC.
Further, the Central Universities are statutory autonomous orgamzations and all
administrative and academic decisions are taken by the Universities with the approval
of their statutory bodies such as Executive Council and Academic Council and the
Universities are also competent to deal with such incidents. As per the provisions
of the Act of the University, the Executive Council of the University shall have the
power for management and administration of the revenue and property of the

University.
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FEOF MV EATEEV GOWD A As HED Winister, you are the protector of students
in universities across the country. Here, in Jamia, we saw that the students were
attacked;, we saw that the institution's properties were attacked There iz evidence out
there which shows policemen damaging the CCTY to cover up the evidence What
action have you taken against these police personnel against whom evidence iz in
the public domain for having vandalized Jamia property, which affected the lives and
studies of the stdents?
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#276. [The gquestioner was absent]
Removal of Deprivation Points in JNU

#276. SHRI DIGVIJAYA SINGH: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a)  whether Deprivation Points in JNU for M Phil /Ph.D., M.Tech. admissions

have been removed,

(b) whether based on regional/gender deprivation, points were awarded to
aspirants in JNU which ensured significant representation from income groups lower

than that specified by EWS reservation;

(¢)  whether withdrawal of Deprivation Points in 2017-18 admissions to research
degrees meant that students from households having less than ¥ 6000 p.m. dropped
from 25.7 per cent to 9.8 per cent and those from rural background reduced from

48.4 per cent to 28.2 per cent from 2016-17 to 2017-18 in research programmes; and
(d) whether the system was discarded on the recommendation of the Ministry?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI RAMESH
POKHRIYAL 'NISHANK": {(a) to (d) A Statement 1s laid on the Table of the House.



